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NAME OF THE COMPANY; M/s. Prince Ice Factory Pvt. Ltd. & Ors. V/s. M/s. T.I. Steels Pvt

Ltd.
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ORDER

The counsel for Respondents 1 & 12 was discharged by the predecessor Bench

without notice to the respondents. Let court notice be issued to them.

2. Counsel for the Petitioner and Respondent No.1 was discharged without notice

to the parties. Let the court notice be issued to them {ov O 5. t0'z0l 6. j*1-"^r"^
(Ina Malhotra)

Member fudicial

SECTION OF THE COMPANIES ACT: 3971398
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